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ORDER
There shall be small Bench m Bengaluru on 25.7 30W m allcnd me nlullen llslcd before

slm Raicswala Rae Vlnmlu Vlemher (Judicial) and Dr, Aelmk Kumal Mishm. Member
(llchmmll. lllc Speclal Bentll shall mmprm uf

Sne Bench amen Bl galuru
Shri Rulesulm Ran Villamlla \1cmbequdlcml)

The Collsllllllionof Bcncll ls as per section 419 (3; oflhc Compamles ACL 2013
l‘llls is m lnodlficutllln ol‘Order ol‘cvcn number duled l7 42013 {or 1317 :m9 unly.

Tllls Muss wllh Ihc approval oflIon’ble Pre‘ldenll NCL l‘

(Slli mm mm)
chmrar,NCLT
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